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 I.A. No. 01 of 2025 

 1. The learned counsel for the petitioner desires to withdraw 

I.A. No. 01 of 2025 which is an application for adjournment. It is 

further submitted that the petitioner also seeks to withdraw the 

present Contempt Case (C) No. 04 of 2025 with liberty to 

approach this Court if need arises. Accordingly, permission is 

granted. I.A. No. 01 of 2025 as well as Contempt Case (C) No. 04 

of 2025 stands disposed of as withdrawn.  
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